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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)
Tuesday, 08 August 2017 / 17 Shravan 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
National Song (Vande Mataram)
Obituary Reference:
The House observed two minutes silence on the death of the workers engaged in cleaning of
sewers in Lajpat Nagar, Delhi on 06.08.2017 and in Ghitorni, Delhi on 15.07.2017.

Announcements by the Chair:

The Chair announced that the Nation was observing the Anniversary of Quit India Movement
and paid tributes to the freedom fighters.

The Chair congratulated Shri Ram Nath Kovind on becoming the President of India and Shri
Venkiah Naidu on being elected as the next Vice President of India.

The Chair congratulated the Women’s Cricket Team on their spectacular performance in the
World Cup and the five medal winners who had brought laurels to the country in the London
Para Athletic Championship, 2017.

The Chair expressed serious concern over the alleged stalking of Ms. Varnika Kundu in
Chandigarh and lauded her bravery in seeking justice.

Not satisfied with the decision of the Chair to not allow his notice for adjournment motion, the
Leader of Opposition and other two members of BJP entered into the well and started shouting
slogans.

Members of the AAP also entered into the well and shouted slogans seeking apology from the
Leader of Opposition on his press statement seeking dissolution of the House Committees.
The Chair adjourned the House for 15 minutes due to disturbance in the proceedings.

House reassembled
Hon’ble Speaker in-Chair.
Pandemonium continued

The Chair adjourned the House upto 3.30 PM due to continuous disturbance in the
proceedings.

House reassembled
Hon’ble Speaker in-Chair.

Questions: Replies to Starred Questions no. 01 to 20 & un-starred questions no. 01 to 63
were placed on the table.

Members of both the parties rushed into the well and shouted slogans.

On the Chair’s request Members of the Ruling party returned to their seats.

Members of the Opposition viz., Shri Vijender Gupta, Shri Manjinder Singh Sirsa and Shri
Jagdish Pradhan refused to go back to their seats.

As Shri Vijender Gupta continued to disrupt the proceedings and shouted slogans, the Chair
asked them to withdraw from the House.

As the Member refused to go out on his own, he was escorted out by the Marshalls.



9. 4.00 PM

10. 4.02 PM

11. 5.44 PM
Delhi

As Shri Manjinder Singh Sirsa also refused to go back to his seat and continued to raise

slogans from the well, the Chair asked him to withdraw from the House.

As the Member refused to go out on his own, he was also thereafter escorted out by the

Marshalls.

Shri Jagdish Pradhan walked out in protest.

Shri Manish Sisodia, Hon’ble Deputy Chief Minister made a brief statement on the death of

the workers while cleaning the sewers. He informed the House that the Hon’ble Chief Minister

and the Minister of Water had visited the bereaved families and announced ex-gratia payment
of Rs. Ten Lakhs to each family alongwith an assurance of engaging one person from each
family as Civil Defence Volunteer.

The following Members also expressed their views:

1. Shri Rajendra Pal Gautam, Hon’ble Minister of Social Welfare
2. Shri Praveen Kumar

3. Shri Manoj Kumar

4. Ms. Rakhi Birla, Hon’ble Deputy Speaker

5. Shri Sandeep Kumar

Papers laid on the Table:

I.  Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid copies of the Annual
Accounts and Action Taken Reports (CAG Audit Reports) of Indraprastha Institute of
Information Technology — Delhi (IIIT-D) for the year 2008-2009 to 2015-16 on the
Table of the House (Hindi & English Version).

II.  Shri Kailash Gahlot, Hon’ble Minister of Transport laid copies of the Notification
No.F.17(330)/Plg./TPT/2015/869 dated 07/07/2017 regarding reconstitution of Road
Safety Council w.e.f. 07 July, 2017 on the Table of the House (Hindi & English
Version).

Decision of the House to refer matter to the Committee of Privileges:

Members of the Ruling party requested the Chair to allow discussion on the press statement
issued by the Hon’ble Leader of Opposition seeking dissolution of Committees constituted by
the House:

Taking sense of the House, the Chair allowed discussion on the issue.

The following Members participated in the discussion :

Shri Nitin Tyagi

Shri Saurabh Bharadwaj

Ms. Alka Lamba

Shri Somnath Bharti

Shri Madan Lal

Shri Adarsh Shastri

Shri Rajesh Gupta

Shri Vishesh Ravi

Shri Rituraj Govind
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Sh. Manish Sisodia, Hon’ble Deputy Chief Minister also expressed his views.
Shri Saurabh Bharadwaj moved that the matter be referred to the Committee of Privileges.
The Motion was adopted by voice vote.

The Chair adjourned the House upto 2.00 PM on Wednesday, 09 August 2017.

Prasanna Kumar Suryadevara

08 August, 2017 Secretary
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